FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)Regulations, 2016)

PRIVATE LIMITED

KORDASH HANDLERS AND LOGISTICS

SL. No. | PARTICULARS DETAILS
Kordash Handlers and Logistics Private
L. Name of corporate debtor L imiited
2. | Date of incorporation of corporate debtor MRty
Authori der which tor i : .
3 inléor;l;gtzclil ;znggislfer;cci)rporate dabter s Registrar Of Companies, Bangalore
Corporate Identity No. / Limited Liability
. Identification No. of corporate debtor U45201KA2007PTC044552
. - No.129/18, 4th Floor, 1st Main, Opp.
Address of the registered office and principal : - ? <PP
5. : Ayyappa Temple, SF Road, Wilson
office (if any) of  corporate debtor Garden, Bangalore- 560027, Karnataka
6. }[))raggeosg closure of Insolvency Resolution 06-10-2025
7 Liquidation commencement date of corporate| 06-10-2025 (Date of receipt of order by the
: debtor Liquidator: 11-10-2025)
3 Name and registration number of the Rashmi Chhawchharia
; insolvency professional acting as liquidator | IBBI/IPA-001/IP-P0201 6/2020-2021/13148
. g 5 Registered Address.: 2A, Nandlal Jew
Address and e-mail of the liquidator, as y
9. registered with the Board Road, .Kolkata -700926, We;t Bengal.
rashmi.chhawchharia@gmail.com
Annapurna Apartments, Flat 1A, 12A,
Address and e-mail to be used for Suhasini Ganguly Sarani, Kolkata-700025
i correspondence with the liquidator Process Email : cirp.kordash@gmail.com,
Registered Email :
rashmi.chhawchharia@gmail.com
11, Last date for submission of claims 05-11-2025

Notice is hereby given that the National Company Law Tribunal, Bangaluru Bench has ordered
the commencement of liquidation of the Kordash Handlers and Logistics Private Limited on
6™ October 2025.

The stakeholders of Kordash Handlers and Logistics Private Limited are hereby called upon to
submit their claims with proof on or before 05.11.2025, to the liquidator at the address mentioned
against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted
by such a stakeholder during the corporate insolvency resolution process under the Insolvency and

Bankruptcy Board of India (Insolvency Resolution Prg gaRs
2016, shall be deemed to be submitted under section

Ms Rashmi Chhawchharia
Insolvency Professional

AFA no. AA1/13148/02/300626/108299 valid upto 30.06.2026

Date: 13-10-2025
Place: Kolkata
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SYMBOLIC POSSESSION NOTICE STANPACKS (INDIA) LIMITED SYMBOLIC POSS) 10N NOTICE

= ed Office: ICICI Bunk Towers, Bandra-Kurla Compiex, fegstered Office ICTCT Sank Towers, Bandra-Kuria Complcs, Bandra
ﬂfCICl Home Fmance‘suaam TEast), Mumba- 400051 (CIN: L56991TN1931PLC021888) P4CICI Home Finance |55, 2

Andheri {E], Mumbai - 4000 FepO 5K B ol {410 7, o ol e 6151 Corporata Offcs! ICICY HEC Towwst I mugen Andhor Ko Road Andhart Eaét MUTibol- 400059
amnmom« o e ave 627001, ncne: 0444385 1353/3500 TA2413500 7025 Branch Office: Diar No. 718, Znd main. Hth Cross. Near BEA High Schol, Nijaingappi Layout, Near "More® Shop,
Whe
The undersigred being the Autharized Oficer of IICH Home Fintnce Company Limited under the Securisation, Whereas
Reconstruction of Financial Assets and Enforcement of Securlty Interest Act. 2002 and mmme of the powers| ODGEMENT OF The undersigned being the Authorizsd Officer of ICICI Home Finance Company Limited under the Securitization,
conferred under section 13 (12) ead with Rule 30 Interest Tules fesu Reconstuclion af ¥ nanclal Ascets and Enforcementof Securty ntarest Act, 2002 and n execiie o (e powe
" the borrowers mentioned below, to o e s e I Re nodea votbn B Sy TRANSLER REQUESTS OF PHYSICAL SHARES coferred under section 13 (12)ceod with 2002
i A e Pursuant fo SEBI circular No.SEBIHO) 1 the borrowers méntioned below, 10 repay The Aniount mentioned in the Rotice withir 60 days Team
s the borrower faied mmpuy he amount, naticels hereby aiven to the orrourer and the publicin gencrol that| | dated 2” July 2025, oy iy s o
esciibed herein below in exercise of powers conferred on|

As the borrower failed to repay the amount, notice is hereby given to the borrower and the pblic in general thot

hm\/hbrundErScumn 1354’) of the said Act read with ALje & of the said nles on th cbdow bt fones T | ofre-odgemant ofransta ceeds, odged plor 1 1° Aprl1 2019, and which vere
borrower public y dealing attended to, due to deficiency in the dosumens

FICIC ompany Limited, Iprocaasiorctharatas
Borrower's atlention is inviled Lo pravisions of sub-section (8) of section 13 of the Act, In respect of time| | Tys o

her urider Section 13{4 of the soid Act
in mmculqmm 1 b e 3 ety il e i e i g ety bevt o ol S AN

ilable, to redeca the secured assets. o ¢ TTpoOyLiTed
el |nvastors ora focueetod 0 fe-1ooa such cases, Afor rectfya the defcsency| | The Bortower's atention I3 invited G PPt of s pocanin 1 of S€stion 13 o tHE WL In PesR et o ting
o, Bogcxiption of Property | Dote of,Demand | Naie | | entfica earfier, win the company's Registrar and Share Transfar Agants viz avdicble; v miaar tha cpoimad s aas,
‘Account Number Drate of Symbolic Pessession Mis.Cameo Corporate Services Limited, latest by 67 January 2026 at the I e Degcrpipn of proprty/ e oo | Neme
1 |leno Christopher G [Na S No 526/2D2, Muvu(l\nnnac?\miw - Iduaronkudw Rocd 20-06-2025' [TIRUNE|| | following address: M) L oan [Demond Notice (s} Branch
(Borrower) Ihisoyanvilal fown Ponchayat Pargppads QI S Ho 526720/ =g Ve G-lmoCurw"cSemcesL\m«cd T [Surjeeth Guddadapll _|Flat Ne, 504, 8ih Fioor Hainka Fipeices Aocsimert 19-07-2025 [Davan-
Tomilmani 3 Eent; Lo Belongto Duraciiah And 5““‘,(,,”\,“5,,9,,," 1653025266 “Subramanian Buildin (Borrower), Gowthami Hoar Vidya Nogar Lt Bus Stop Vidya Rs, gere
(Guarantor), ador  Wiest - Lond Belongs 1o Sdmuvel Philp” Nortiy” 16 No.1,Club House Road, g oa Sarewen). " [Dovngors Komatehi. 577008 Bounded By. East Fat [50.28,157.421-
e e East West Tammon Paiharty, South Land Chonnal-600 002, | HOVGO00014 75640 [No. 505, Waat Site Bearing No. 72, Narth: 30 Fi Wide
LHTVIDO001574803 |5210ng5 To Seivakani Date Of Possessiom 060625 For STANPACKSHNDEJE;:‘J::; [Road, South: Flot Na.503 / Date of Possession- B-Oct-25
7 [lenaChvistopher G [Na = Na S2672D2, Waratharnechivicr - Wiofyanud] Foed| 20-06-2025' [TIRONE 7 Flot e, S0 5 Fior Neilka Prmaross Aportment 16072026 |Daven-
(Borrower), sl Jouh Panch O o 2o Re, WL | | 13902025 SO ter SECHEINI S COMTLINICE O KPR Near Vidya Mogar Last Bus Stap Vidya N Rs aere
Tomiimant oW e e T"“s"d'c“ ]“M'LA"L"SEHJ‘,',‘;VB.P’"“ 43896/ avangere Karnataka: 577008, Bounded By Fost: Flot | 1,88,159
4 LHDWGO0001425050 [No505, West: Site Bearing No. 22, North: 30 Ft Wide
(Guoraritor), Nador  West : Land Belongs To Somuvel Pl Nertn 16 - e 3
Feet Wide East West Common Pathwa: g’w Landl umBpo le] [Roa, South: Flot N 503,/ Date of Possession. B-0ct-25
LHTVI00001574933 |Boongs To Selvokani . Date OFFy X—- £
o 20, 014k ot B o SRR A iR i @30 day notice ta repay the amount, else the

CIN: L36991TH1930PLCO19944
Ragd.Office: $.K.Enclave, New No.4 (Old No.47), Nowroji Road, Date: October 1
Chetpet, Chennai-600 031 Phone: 044 - 4385 1353, 3500 7024i25 \ Place: Davange

Wabsite: ww jumbabaglimited.com Emal: csjbi@lissgroup.com

else the
the

mnngugad Eeopertics wil b sald on the oxpiy of 30 days from the sl sl A ot s o b
pronerties will be sold on the expiry of 30 days from the dom nf nuhhmben of this Notice, o pe provisiars

025 Authorized O
ICICH Home Finance Campany Limi

Authorised Offices

RUNELVELI ||:| HomeF ance Company Limited

SYMBOL E:! 10N NOTI SPECIAL WINDOW FOR Ri — — —
PICICI Home Finance |1€9/=te1ed Office: IC1C] Sarik Toweers, Sandra-Kurlo Complex, Bandra TRANSFER REQUESTS OF PHY: IKE IKF Home Finance Limited
rote Office: CICI HEC Tower et Raris Road. Andherl Eost, Mumbal- 400058 Pursusnt. to SEB) Citculsr No SEBUHOMRSOMIRSD-PODIPICIRIZ02557 dated | | e Finones Equinox by Phoenix-Tower 3,10" Floor,Diamond Hills, Lumbini Avenue,
i 03 and 115, at Flowr, Boor No. 483, Asoka oz, Dr, Nenjoppo Road, 2nd July 2025, nvestors wi nformed that & spe opened on Rai Durg, Gachibowli, Hyderabad [Telangana — 500081

lnagement of transfer deeds, lodged prior 1o

clediralumedinat attended to, dus 1o daficiency in the documents /processior MOVABLE PROPERTY [(Append ) Rule 8(1)]
The undersigned beind the Autherized Officer of ICICI Home Finance Compony Limited under the Securitizotion, rwise. WHEREAS the undersigned being the Authorzed Oficer of IKF Home Fi er referred to as ‘IKF') under
Reconstruction of Financial Assets and Enhmemv'ﬂ of Security l'"?rﬁ  Act, 2002 and in exercise of the powers | | This facity of re-lodgement w«ll DE ava\-ahle from 7% July 2025 to §* y and of Fi and Security Interest Act, 2002 (54 of 2002), and in exercise
section 13 (12} ) rules 2002, issuad damna Inveslars are requested (o e such cases, afier rectilying e deficiency of the powers conferred under Section 13(12) read wlm Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand

notices upor tha borrawsrs méctioned below, i v e cinount martiones s ihe molse vt 63 4ot o eyl o Rovling ot Mg ot Nolice dated mentioned below under Seciion 13(2) of the said Act caling upon you being the borrowers (names mentioned belovi)
receipt of the said notic Mis.Cameo Corporate Services Limited, latest by 6" January 2026 at the [ | to repay the amount mentioned in the said notice and interest thereon within 60 days from the date of receipt of the said notice. The

R the borrowe Tofi i oy the ot cw . haraly GV She b iar 01 H1c UB 1 emarsl et following addrass: e
the P

e under Section 13(4) of the said Act. i e imitod
IR e W LW et storiel ot o el e o e ek iy “Subramanian Bul e o me e subSceton (4)of Secon 13oftheActread i Rule 8. the Secutty Inaret (Entorcement) Rl 2000,
ic et No.1, Club House Rosd, ot to deal with said property and
T Borrower s atiention 1s invied o provisians of sub. section (8) of saction 13 of the Act, In respect of time | | CNeANa-§00002 For JUMBO BAG LIMITED sings wil e property wi be subiec o he chirg of “IKE” fo an amoun a5 mentoned herein under and
avallable, 10 redeem the secured assets. .
SUNIL KUMAR ALLURI 5t.| Name of the Borrower(s) Description of Secured Assets Demand Notice | Date of
e [Namg o e Borower! Begep e o propery Deieoioamrd | Nowe 13.10.2025 COMPANY SECRETARY & COMPLIANCE OFFICER No.|  /Guarantor(s) LAN (Immovable Property) Date & Amount
| Loan Account Number Bronch Lan - Al that_the House Bearing No. 9-27, Tofal
L [Pavithra kishnan | [Ha 5o, 294 3 Part Door Mo, 35 Baratiyar Strect Coi oM S LNCHAOD19.200001778 |admessing 76 Sq.varus, of 5354 Sq. Meters.| 14072025
(Borrawer), Krishnan | Thelungu Polayam Villoge C & North Taluk Rs PLSLIE ANNOUNCEMENT a. Kodadhala, |plinth area of 518 Sq. feet, Roof cover with| Rs.18,89,831.92
Ramachondran o Joot Lt S1a Corporation ane Distes Combatore | 76,73 969k (Reiaian 12 o . Regutatens, 2016 " . Wio. Wi Yodhiah R.C.C Situated at Srinivasa Nagar Colony of| (Rupees Eighteen
o-Borrower), S Na. 294 3 Colmbatore Tamil Nadu- 642106 FOR THE ATTENTION OF THE STAKEHOLDERS OF 1 [2-Raiu Kodadhala, Ramchandrapuram GHMC, under the City| Lakhs Eighty Nine | 4o 10 »0oc
LHCBTO000 1499833 gm.-amh Bﬂuf:féufﬂ:f“mz“rg‘?ﬂ&:’@:;‘u?wk Ho. 15 K ERS AND LOGISTICS PRIVATE LIN S/0. Mr. Yadaiah Municipal Limits of Ramchandrapuram Town and|  Thousand Eight [ 1010+
Fricry] bt e DARAGES Ml o . i Sny DTt ot Ty
T d borrowerais)! & heraby given 30 day notice 1o repay the amount. e the 4. Mrs Dasoji Narsamma,  [South: Grampanchayath Road, East: H. No.|  Paisa Only)
o] Beerari e Al b S e expiry of 30 doys from the lote o publicction o this Notice, 0 par the e B Slo_ M. Dasoj Vittal 5-28 After 2 Serl, West: H. No. 9-26.
Date : Octaber 13, 2025 Autharized Office o anga Reddy, Telangana Authorized Wf:_’;
\ Ploce: Coimbatere ICIC] Home Finance Company Limited J Date : 10.10.2025 For IKF Home Finance Limited
5 g pincpa| NG 127184 Focr, Tal Main, Opp. Ayyapis
efice ] of corporale deblor Tompls. SF Road, Wisan Garden, Bangalo
YMEQLH’. chstsmN NOT!! A2, K _
ﬂ Registered O ICICT Bmau Towers, Bondra-Kurla Complex.| | & |Daw of chosum of msolvency Resoulin| 06-10-2025 UTH EAST CENTRAL RAILWAY SAVEN TECHNOLOG'ES LlMlTED
icici Home Fmance Bandra (East). Mumbm 400051 Popnse DER NOTIC
er. A .8, Nagar, Andheri (), Mumbiai - 40 0 7 [Uatcallon commerament dute of O6-152628 (Dife of resoat of oder By M| [ w m m — N 1y Horre S
a’r:ncn Ortien 1etfioor, oor o, o, G Towers, Kumaran Road: Opposite Town Hall, Trupur - Seate01 a " L 125) HL n';"" e sm i bad %
ereas, e end regralon number o fhe| Rad & ende 5
The undersigned being the Authorized Officer of ICIC| Home Finanee Company Limited under the Souitatar | BBIIPA-D01/P-PIZ016:2020- 2021113148 Name of the Work: Provision of long Emﬂ wd inlo@save
Feconstucth of B! St i Eniofedmnt 0 ecaty nfeeies et 2002 ol in %Esennm pnwers w5 o e Tqudai Rigisard Kives 2% o 7557 [Loop Line at Silyar (SLH} Station of CINL72200T61893PLCO1737,
fotices upon the berrawers mentioned below, 1o mpuy e AGUA e GRS I the Notice withr 66 davs from s Plincpiviitusoma iy Raipur Division of SECR. NOTICE
Ducotan/ acaintaf thasalonodn & s e - 70, [Address and a-mail o b used for| Annaguma pariens 124 Sihen] [Tander Value: ¥ 3,20,64,125.42
s the borrowser falled 1o repoy the amount, notice s hereby given o the borrowser ond the public in general that ’ : 3 EMD: T 3 14,600.00
the nersigned hus taken possession of the property deseribe he low in exercise of an| =$ﬂ'm?§éq“nf:f‘:£ ME"';"“‘:;’:" submlsalon. o1 TandsE: Up 18 TRANSFER OF UNCLAIMED INTERIM DIVIDEND
i/t mpmsz'.ﬁf::\nﬁ:nff% .:d\d:i.l read with Rule Bof the soid Rl on mc Selow-mentioned ddtes. The = et b P o FOR EY 2018-19 TO THE INVESTOR EDUCATION
h Company Limiter 05112025 Opening of Tenders: At 15:00 Hrs
The Borrowers attenton is |||\;;de to pruvlslrms & o 18) of Section 13 of the Act, in réspect of time e s Ty it e Neirs Cory Low T e B T o 5 oy et — ':4“1 T‘Rg“cﬂu":m;g "EP:]
secur s per Saction 124 of the Companies Act, 2013 read with the Invastor
il For further details/purchase of tender |
AT erf T Gt of bemng | Nome Educati i i
o, c,,a,mw“‘,LL““ um::;‘z"“::ﬁp F'::s:ii(w 9 Amountin|  of 5 11,2025, s 1o | |document, eligibility criteria & the| | Education and Protection Fund Autharity (Accounting, Audit Tmnsrerar.m
Accous e F"?""*‘P d;h"'s"‘w ‘;Emibgwcvg[kg Refund) Rules, 2016 and subsequant amendment thereto {“the Rules”)
M P £ V0 &T53R DG BTE38, i | Tin- i please contart office of the Dy i)
1 Eorawer, litage, Trueur Corporatn Tlmgul g'nh:,k ned Bt S omor | [pimssionofasotsioeacing ¥ [ Pro). ! R of refer | download tender fg‘;ﬂc‘a‘";;’zﬂnﬂ';'gengsare‘véquvvenm be tvlanslﬁrveu nym,r Company to
iruppr ivited Sf Tinippu - n nt, after i
Baby Surya Tu,m Nﬂdummnmw" 4 Ee.,,ngﬂu 694674/ W gy e ) egument whkch 8 evatatie on o estabiished by Central Government, after the expiry of seven years
(Co-Borrower) bicKoruspon West T{mr\h Ssuﬂlh Rnudd‘ orth Property itk websilo: www ireps.gov.in, from the date of transfer to unpaid dividend account. Details of such
LHTIR00001330420 gg‘a:orgsy Mmgni'(em'g?’ D:nuqu-m."am 08-Octa5 | shal ne deemad o be subantted nderseption 38 Dy. g‘:!‘ls"é::‘g:\"l‘:rl;ﬁ ::‘rml unclaimed dividends are reqularly updated on the website of the
2 [Murugan P V" d/s‘;_ADN X f g yom And d’n | e Sd-| | prgypy CSTE] Company, Further, all the shares in respect of which dividend has
Borrauer). [Tiruppir Natham “’Ef’%f%” Fart - Sub Divic i ppur e remained unclaimed for seven consecutive years or more, are required to
gromds o P B o S Daie: 13102025 1881 Reg. No. BBVIPA-ODVIP-P-0Z0162020-2021 13140 e transferred to the demat aceount of Investor Education and Pratection
(6 Barrawedt, MrKarigpar West . North South Hoad | Norg o Place: Kokata AFA na. A3 8030062608299 vaii upto 30.08.2028A i i
LHTIRO0001390421 Belungs © Mr! Udhﬂyu*umm South; lmd in 5.F No.385/1 3 - — Fund {IEPF Account) Authority within 30 days of such shares becoming
5 T dug1obe transferred 1o IEPF Account
| meigaged aropertic wil b sokdan th ey ot 50 days from the. dule ulnubllmtmn of this Notice, 03 per the A VASTU HOUSING FINANCE CORPORATION LT D [ e e 1= s s et v g e
e s;’:— e ksl Dmm |c| Ham ik b i VHST ' Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road, amount and the shares transferred to IEPF Account by making an

Sewri (West), Mumbai 400015. Maharashtra. application In Form IEPF-5. The IEPF Rules and the application Form

CHOI.A TN A T35 T a8 CIN No.: U65922MH2005PLC272501 (Form EPF-5), as prescribed by the Ministry of Corporate Affairs, Is
M M available on the website of the Ministry of Corporate Affairs at
D FINANCE COMPANY LIMITED ik z Ry !

Corpora(e office addressw. Ghola Crost,Super B, C54 & G55.4, Thiru Vi Ka | | Whereas, The undersigned being the Authorised Offcer of Vastu Housing Finance Corporation Limited under the Securisation and| | v iepf.goiin
Industrial Estate, Guindy. Chonnal — 600 032 ] - |Reconstucon ofFirancial Asses and Enforemert of Securlyiterest A 2002 and  exrcise of powers cofered toim under | . s ey g regords,the amoui(s) ofdvidends menionedin e enclased
POSSESSION NOTICE section 13 (12) read with Rule 9 of the a f i § i
nnexure are unclaimed against your name. To claim the ouistanding
[ (APPENDI Under R ik s v
dividend, kindly first ensure registration of correct bank detalls including

<> Chola A

8(1)1

of s, mited , under on nder Sectio s X your core banking account no and IFSG/ MIGR of your bank against your
13 & propery o chargaof o tonl i o dirnat Afe with your Depasitory Participant / Registrar and Share Transter
60 6: the said notice, The b " Tepay the amoun,  costselc. Agent - XL Softech Sy:nems Limited. The enclosed annexure should
[SN] _ Name of Borrower, | Date & Amount of Description of Property Date 8 Typeor | | tereafterbe sental from your registered
Section ., 2002. and LAN No. | Demand Notice Possession email address or by way of a letter so as to reach the RTA on or before
1 Mohammed Shayak, 20-May-25  |All that the Flat bearing No. 104, in. First Floor, with| ~ Symbolic 31stDecember, 2025:
T3oitheAct Hurmath Qhousain Azfi, | Rs.2353077 as on {colurns, beams and roofs., with buit up area 900.00 Sq.[Possession Taken .
v — i 34 3May25  [Feel, (Including common area and One Car Parking)| on 09-Oct-25 Far shares held in demat form:
sl ::',';: war:: :dl_d;::s A?: ‘:‘-: Demand 0/S AMT | Description Of The | Date Of lbuilding Known as "MOON RISE ENCLAVE", with * Copy ofthe Demat Account Statement {Client master list) showing
' © g Notlcs. ndiided ;ﬁ:‘a’e Sfland admeasuring 2200 53 yards (ouf your name, address, demal and bank account details registered
- Loanaccout Nos. HLOKOPIOOSTRLS o | R JsyNosiDotiit | g e e A e et agamsuhademalaccnum
g 08-2, Kummarikun g 905, & !
n g e k2 Conmrmtr Wi oo ozR| 5 TwentySevn |5 " Ameenpeer e pnicaky, Candpe Nande, Ranga Rady Ditic it PAN Gard and Address proof:
BASHASHAIK) § Lakhs Forty- i & ingana, 500091, North - Open to Sky, South -Flat No,
Mrs. SHAIK MOHAMMED TAHIR One Thousand L‘Za:‘a'“:;‘" 3"’;; K 103, East- Corridor Lt West- Open to Sky For shares heid in physical form:
(Knnwn Legal heir as well as Son of Lzle'Mv KIHADER BASHA SHAIK | One I!ruhl:;l;d Dislviut-§1 6001, g" = Original Cancelled cheque leaf bearing the name of the first
SHAIKAUVAALLABAKASHy OneOnly) |Boundaries: East: 2 shareholder. or,
. St IOHAMMED SAIF ason Kunta, West: H 2 i S
’Knuwn I.egal heir as well as Son of Late . 0ER BASHA SHAIK 24042025 0," ";ah;,\sa( g“;; 2 * Bank attested copy of first page of the Bank Passbook/Statement

ing minor Mrs. SH And interest . of Accountin original and a ancelled cheque
SHAKALITAALLABAKASH) Treroon. | Som preasin 2y [“IMPORTANT ' g 8
- outh: Property o It

Mrs. SHAIK MOHAMMED ADE PAN Cardand

Whilst care is taken prior
(Ko Logal il 3 ol s Son f Lt . KRADER BASHA SHAK ChanBasha 2 e
nominor s, SHAKA Sivertiomg Somy. it is not « Request for registering PAN, KYC detals or cnangps, up-dation
SHAIKALIYAALLABAKASH) possible to  verify its
All are Rio. At D.NO. 11/108-2, KUMARKUNTA, NEAR BY TWO TOWN "EOV"G"'$- L Thed Indian ‘"EEUIIHFDRM‘SB 1 ’
:’Is Cultapah A;IDH;A;%RADEDS&Z; 0 o sors ) [ el iRt « Confirmation of Signature of securities holder by the Banker in
Is0 at SY NO: 51/ DNO: 11/1 NO: 1013014144 KL i
KUNTASTREET, AMEER PEER ROAD, KADAPA KADAPA NEARZIARA| e o oo ATy, FormI5A-2
H i f= 2 result of transactions « Nomination form/Declaration for Nomination opt-out in Form
Date: 08-10-202 THORIZED OFFICER| || ih_companien, aosomin 1SR-3/ far Change in Existing Nominationin i ISP!M
[ hennal CHOLAMANDALAM INVESTMENT AND FINANGE COMPANY LIMITED Aavartising in ita mowspa: for Change in Existing Nominationin Form ISR-4.
o or Publications. .1, ISR-2, ISR-3, ISR
We therefore recomimen Form ISR-1, ISR-2, ISR-3, ISR-4 are available at
bt readers  mal https:/www.saven in/ y-furnishing-of-pan-kyc-details-and
necessa inquiries Aot ik
belore  sending | any o
monie. entering ints :
n ements < ith Please note that no payment can he made in absence of complete bank
bt oo detalls registered againstyouraccount.
ent in any  manne:

whatsoever. Registersd In case you have any queries, please contact the Registrars and Transfer
Agent of the Campany, XL Softech Systems Limited, 3, Sagar Soclety,
Road Nn.2, Banjara Hills, Hyderabad — 500034, Tel No.. D40-

23545913/14/15, Fax No: 040- 23553214, Emall id; xifield@gmail. com

letters are not accepted
in  response to box
number advertisement.”

;.4 APTUS Aptus value Houslng Flnance Indla lelted |1 we do ot receive any response from you regarding this intimation letier
~\ 88, Doshi Towers, 205, Poonamalle High Road, Kilpauk, Chennai-600 OIDTE\ephm\e' 044-4565 0003 by 31st December 2025, the Company, in order to comply with the
Po: provisions of the applicable Rules, will be compelled to transfer the
g:enasl the unxelszw ped being the authonzed ff v s Valuo Housh Fina Uimbe fed o ul»e Secur anm and Reclonsl%zgqn of ?l&ancul dAssels a:'dl Enme-m:ﬂ of shares to the |EPF Suspense Account by the due date, as per the
cuiy niorest in exercise of powers conferrad under Section 13( e men) Rules, 2002 issued demand nofie caling upon thebor- -
ek o S e e e b e O L ; il i L LA e s
et e i e e e (RILE AT I | oo et o o stets 303 incmat €k cmtns
N . = . 00 claim lie-aga i L
n | Borrower/s/ Demand Possession Date and o ik ke
gl lon [ 2ot on [ s efore taking aside. ™
o fccount 72 Description of the Mortgaged Properties Notice Outstanding | paP2%t For SAVEN TECHNOLOGIES LIMITED
gl uarantors
No. Date Amount (Rs.) " Sl
1, |AHAR | 1.Mr. Sreekanth Door No.826/65, Property No.25- Rs. 753026/- Inform your opinion with Place : Hyderabad Vasista Raghava Padmnnagari
APOTH and 502-826/65, Sty No.143/1, stuated at Old Ward No.5, New wiard No.15, Iskam Pete, Huvina Hdagali | 5_gs_ags | (Rupees Seven Lakhs .. . Date : 13th October, 2025 Company Secreiary
7862 | 2.Mrs. Shravanthi | vlage Kasaba Hobl purview of Sub-Reg\sle« Huvina Hadagai, Havina Hadagali Tq, Viayanagar Fifty Three Thousand insightful perspectives
Dist, under the fmits of Town B *
PN wenty Six Only) as on
uring {7620015 X 322%16}»62 70‘35255q meler, or (25 X 27)=675Sa.feel, and bounded on: and 30.00.2025 g
bounded on: Boundaries: jongs 0 Hul\g\ Rejasab South by: House belongs (o P
LLIf G. Shamamma East by: Ruad West hy onperty belon Poﬂg‘;;ﬁﬂ
2| AHAR | Trs, Borsar | All fat piece and parcel of the properly -Khatha mw 2775, ofd property No. 450/1380, New Rs. 10.25,0661-
APDT | Saima Sanu And | Progory No. 40380, sl fHord N 21, Gafore S ard Ve KasosHos porv oS | 13g7_g0z5 | (Rupes Ten Lok
2131 | 2Mr. Kaleemulla | Register- Harapanahall Taluk, Viayanagara ataka- 583131, presenty comes under the Twenty Five Thousand
s oo eyl Gl gl | Neasung Eas 0 Vst 609 o North o Soth Sy S O
6.40meter in all measuring (6.09 x 6.40) = 38.9755q, meter and bounded on Boundaries: North ixty Six Only)
By: Vacant Land South By: House of Durugappan East By: House of Nagm|a West By: ROAD as on 30.0.2025
The Beroues 1 pruar 2 e publc n genral s Persby auloned 1ol o deswilh e propery and ary Ceelings Wil e ropery wilbe sl [ e carge of Aptus Valuo
visions of Sub-Section (8) of Section 13 of the Act, of time available, to redeem the secured asset The Indian’ Exp'ess & mms
E " .
Place: VIJAYANAGARA Aptus Value Housing Finance India Limited For the Indian Intelligent. —-|m RNALISM \,\r COURA

o® o o® O epaper.linancialexp!ess.can‘. @ BENGALURU o0 o
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o o 53 years D/o TshringLepcha, re- 5 ‘

WHHTIO  BAF, DOT : FEFT Sing 2t #22, Gulpa Road, CAUTION- Readers are advised to make appropri-
DA X ©T ;)!Snc‘ ©[L FYow e Ramesh Kumar Road, Aravind | ate enquiries while responding to advertisements in
oS eere] gganm&rri\ 2o Nagar, Lingarajapuram, Benga- | these columns. Anikethana Publication and Printers,

luru ~ 560 033, Karnataka State,
have changed my name from RE-
NITA MUKHIA to RENITA LEP-
CHA, vide Affidavit before Notary
Public Muneer Ahmed at Benga-
luru dt. 10-10-2025,

does not vouch for any claims made by the advertis-
ers. The Printer, Publisher, Editor and Owner of Anik-
ethana Publication and Printers., shall not be held re-
sponsible/liable for any consequences, in case such

claims are found to be false.
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A, KLM AXIVA i ‘
=2, FINVEST LTD Toowo B

aofac BT GEET, O, 85 $UNT DoSNYY STWIRT IR 3 18.10.2025 geth 555..3 Ordeng W TR AFFOAT, LT0N, HHTHRY YFm WG, HHTISkAcHR FTRETHEY $XE TAONLT MTIH TTn YIHD T s;ﬁg gosR msm:a;_‘
ZO’#FE"'& GWM ﬁ:tb& TTNYOTN BOARD mﬂw aﬁoﬁdd osras,)ﬁ‘ B Rerd, TR, a’dnw TOOOT BORED %\‘% a«omdw RERFTIH TOTRIE BRTOTT, BRoRHIS. FOTF 20 RO Qﬂ(&f QRIY d‘mz‘ TF, ABIY, ITFBHTO 682024,

dondats MERCIT 1 28 TTew DFOF wHI, TRbob: 24.10.2025, Fer 10.00 ok BTeew Feoh; Bect? Fo. 5945/2, FaTode BRI, T ROFF, RO Jharot WOF ST, BT URF SFUIF X I, demsone, dondets-562123

D CROSS DODDABALLAPUR 202403910101150 202403910101189 202503910100191 202503910100444 2025039100045 2025039101047 202503910100584 202503910100586 202503910100604 HOSKOTE 202402360100890
0891 100048 100276 KODIGEHALLI 202403810100201 SHANTHI NAGAR D 20 79 20 1

202504070100053 202504070100182 202504070100241 202504070100253 202504070100256 202504070100269 202504070100282 202504070100391 202504070100397
Hortgath Jnd 1 28 Tovte QR0 3y BRbok: 24.10.2025, Ber 10.00 Kot Toewn ok dartt Fo. 39, Zanode HIR, XerS® W RO, WACKRD OF, anemy, Honvath-560072.
BAGALURU 202404320100624 202504320100040 202504320100048 202504320100052 202504320100144 202504320100147 202504320100170 202504320100199 202504320100207 202504320100208 202504320100212 202504320100262
202504320100263 202504320100266 202504320100289 BANGALORE AVALAHALLI 202300610100692  202500610100087 202500610100132 202500610100151 202500610100313  202500610100387 202500610100401 BANGALORE
AYYAPPANAGAR 202401240100589 202401240100615 202501240100234 BANGALORE BATTARAHALLI  202400960101131 20: 1133 202 101143 20: 1144 202 101145 20: 101172 202400960101176

100052

101177 20. 1194 230 100297 BANGALORE BTM LAYOUT  202403080100124 202403080100377 202503080100086 202503080100087
BANGALORE BUDIGERE 202400910101252 202500910100155 202500910100209 202500910100220 202500910100227 202500910100229 BANGALORE DODDABOMMASANDRA 202301820100778 202401820100088 202401820100109
202501820100031 202501820100085 202501820100134 BANGALORE HORAMAVU 20! 1502 20: 524 202 101563 202 101577 202 101580 100091 20: 112 20! 100193
20: 20: 100324 100325 20. 7 20: 7 20 100477 100546 20: 7 20. 100561 100600 20. 1 20: 14 BANGALORE K
NARAYANA PURA 1 2 20: 1 100094 100145 100182 100184 100189 BANGALORE KALKARI 202401000100553  202401000100604 202401000100619
202401000100722 202501000100013 202501000100053 202501000100061 202501000100110 202501000100171 202501000100172 202501000100194 BANGALORE K| 7 20 16 202500970100333
202500970100352 202500970100380 BANGALORE KORAMANGALA 20 BANGALORE KR PURAM 20: 239 132 19 23

100326 16 BANGALORE MATHIKKARA 100057 145 BANGALORE SOMASUNDARA PALAYA  202401200100026 202401200100053
202401200100066 202401200100154 202401200100207 202401200100220 202401200100252 202401200100284 202401200100300 202401200100305 202401200100306 202401200100307 202401200100329 202401200100373 202401200100384
202401200100456 202401200100501 202501200100072 BANGALORE TC PALAYAM  202400430100740 202400430100741 202400430100764 202500430100021 202500430100052 202500430100158 202500430100203 202500430100213
BANGALORE VIJINAPURA 20 20: 157 20; 158 20 211 20 25 20. 32 202500640100847 202500640101019 202500640101200 BANGLORE MARTHA HALLI
202501440100198 202501440100243 202501440100262 202501440100263 BANGLORE RAJAJINAGAR  202501420100176  202501420100181202501420100182 202501420100183 202501420100184 202501420100276 BEGUR ROAD
202403870100547 202403870100579 202503870100127 202503870100144 BHUVANESWARI NAGAR  202404340100288  DODDA DI 202 100382 20 1 202 100396 202403680100403 202403680100404
20. 100407 20 100411 202 100412 202 100413 202 100425 100108 RAJAJINAGAR 6th BLOCK-BANGALORE 202403070100646 100047 100067 100071 100077
202503070100085 202503070100088 202503070100096 202503070100098 202503070100101 2025030701 00102 202503070100114 202503070100125 202503070100129 202503070100132 202503070100136 202503070100154 202503070100156

73 Y NAGAR 120: SIDLAGHATTA 202505940100239 202505940100391 YELAHANGA OLD TOWN 202403710100582 202503710100213 20250371010026
uRLeRIEd 28 Toe LIRS THy ok 21102025, BeR 10.00 Rewd moees eog; daect Fo. 39, m:suﬁ TR, @ To. 1153/3, aadas’ it o o, U , wdore 2101, 15
CHIKKABALLAPUR 202404090101 239 202504090100012 2015040901 00049 20: 54 20: 20: 134 20! 20: 100492 HINDIGANALA CROSS 202405070100608

202405070100624 202405070100631 202405070100651 202405070100655 202405070100656 202405070100659 202405070100703 202505070100013 202505070100101 202505070100102 202505070100103 202505070100153 202505070100154

100161 100162 100163

$R0C3T 1 28 IO DFR0F Tb3 Thod: 22.10.2025, Her 10.00 Aok Toeen $eon; dhaest Bactt 0. 5292/5015, ¢ ¢ ROONE ATt TR, HRNCHT R oD, »mfmm sl T4, 98%F RO hemyn, SRUAS, d8eeRS 563130

MALUR 100027 100081 26 100148  20: 100176 210 20 215 222 100237 239 100311
100374 100403 74

dondath i : 28 Boeew OFR0E 3y Tboh: 24.10.2025, Ber 10.00 7(0»3 e deom: deet’ 0. 39, D BIA, TS WEF AUYN, WRCERD TF, BRBOIRY, BondeH-560072.

ANDRAHALLI 202403790100059 202503790100067 202503790100077 202503790100096 BAGALGUNTE 202406420100009 202406420100048 BANGALORE ANEKAL 202401010101346 202401010101446 202401010101471

202401010101473 202401010101475 202401010101476 202401010101533 202401010101536 202401010101539 202501010100406 BANGALORE AREKERE GATE 202400460100563 202400460100564 202500460100019 202500460100020

202500460100105 202500460100113 BANGALORE ATTIBEL 202401030100658 202401030100678 17 100155 100209 202501030100243 202501030100258 BANGALORE BRIGADE MILLANIUM

202400710100564 202400710100597 202500710100127 202500710100200 202500710100211 BANGALORE CHANDAPURA  202401150101700 202401150101701 202401150101792 202501150100011 202501150100068 202501150100155
20;

202501150100220 BANGALORE D Ll 20 20. 16 20 100143 20: 44 20: 7 BANGALORE HAMPINAGAR 202301590100143 202301590100632
202301590100633 202401590100125 202401590100126 BANGALORE HEBBAGODI 202401230100584 202401230100600 202401230100608 202501230100068 202501230100128 202501230100138 BANGALORE J P NAGAR  202400450100535

100542 20: 101009 20: 1363 101437 20. 1438 20. 100049 20: 100123 20: 26 100182 20: 29
20: 100355 20: 20: 100390 20: 20: 100401 20: 20: 13 20: 20: 2 BANGALORE JAYANAGAR  202501300100040  202501300100135

BANGALORE JIGANI 202301190100001 202301190100285 202301190100293 202501190100115 202501190100116 202501190100501 BANGALORE SARJAPURA  202501180100084  202501180100140 202501180100297 202501180100305
202501180100345 202501180100398 202501180100495 202501180100502 BANGALORE TALAGHATTAPURA  202401210100347 202401210100365 202501210100014 202501210100044 202501210100046 202501210100090 202501210100144
202501210100149 BANGLORE PEENYA II STAGE 202303120100983 202303120100993 BANGLORE KENGERI 202301 202401 202401430100470 202501430100042 DODDA GOLLARAHATTI 202403730101107 202403730101
202403730101205 202503730100073 202503730100074 202503730100144 202503730100433 202503730100434 202503730100435 202503730100436 HESARUGATTA 202303820100694 202: 100023 K YA 214
202503090100215 202503090100216 KANAKAPURA 202504240100011 202504240100015 202504240100028 202504240100033 202504240100045 202504240100048 202504240100049 202504240100054 202504240100055 202504240100056
202504 202504. 202504240100112 202504240100128 202504240100148 202504240100163 202504240100188 202504240100193 LAGGERE 202403800100632 100083
100121 MAD. AALLI 100143 167 MOODALPALAYA 202502380100047 202502380100090 202502380100136 202502380100256 2025023801 00303 2025013801 00343 202502380100402
100418 100425 100428 100446 N, 202404050100333 NANDINI LAYOUT  202503750100022 202503750100046 202503750100047 202503750100067 202503750100077
202503750100103 202503750100159 202503750100164
doreath MmFER03T : 23 Boven DFR0T I Bhod: 23.10.2025, zﬁ@ﬁ 10.00 Hotd Zoees eom; timc‘ ao 5945/2 EA-SEN ;csa sa aoaSs' zpdz‘ Lrdaee’ woT AT, Beieer zsﬁ 3 aa‘&aa‘ wF oF, Fobory, Yordath-562123.

100090

BIDADI 20: 20: |7 100148 100186 KAD. 202404060100758 ”‘ 4060100084 20: 226
0: 227 20250+ 100287 100373 100384 100411 100556 20: 20: KENGERI 202503 202503 NEL, A BH ROAD
16 202 100028 202403060100031 27 0 100078 100148 T/ 20: 100002 20: 20:

RZINT : 28¢ ee:m.: Q08 =3y Hebeh: 27.10.2025, Bor 10.00 rod Bov feon; da a‘ «e 1242/1998/1508, Eptode DIRTHIRT roﬁ?. mos wgmd acbau, T eTEy zsz‘ QYO BIT, VA0 TE, REINT-562159. 202303580100237
100015 1 STHERTS © 283t Wt DFRCE e
25102025, 37 10.00 Roek Towes $eo; deed® Fo. 315671035, muu..e DT, GCHFEF @ ,uw' @EaACHEIR® (0), o 2 OF, HHITH, BHIAT zsd s FH3-5T2101. TUMKURJC ROAD 202505150100047 202506160100055 202506160100097
202506160100100 2025061601016 202506160100162 202506160100163 202506160100197 202506160100198 202506160100200




